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OFFICE OF NAGAR PANCHAYAT SUNNI DISTT SHIMLA (H.P.)
NOTIFICATION
Dated: the 26 August, 2026

No. NP Sunni/2026-1096.—Whereas, the Nagar Panchayat Sunni drafted “The Nagar
Panchayat Sunni (Registration and Control of Pet Dogs) Bye-Laws 2025” and sought objections
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from general public through notice no. NP Sunni/2025-763-766, dated 11-05-2026 affixed at different
places/notice boards, besides this published in official gazette on 14-05-2026 and in 2 newspapers as
required under section 202 read with section 217 of the Himachal Pradesh Municipal Act, 1994,

And whereas, no objections were received from any quarter within the specific period of
fifteen days from the date of publication of these draft Bye-Laws.

In exercise of the powers conferred by Section 202(t) under chapter XI read with section
202 and 217 of the Himachal Pradesh Municipal Act, 1994, the following Bye-Laws are hereby
made by the Nagar Panchayat Sunni for regulating/framing of “The Nagar Panchayat Sunni
(Registration and Control of Pet Dogs) Bye-Laws 20257,

1. Short title and Commencement.—(i) These Bye-Laws may be called "The Nagar
Panchayat Sunni (Registration and Control of Pet Dogs) Bye-Laws, 2025."

(i1) These shall come into force from the date of their publication in the official gazette of
Himachal Pradesh.

2. Definitions.—In these Bye-Laws, unless the context otherwise quires :—
(1) "Act" means the Himachal Pradesh Municipal Council Act, 1994, (section 202(t)
(i1) “Section” means these action of the Act

(i11) "Family" means the owner, his/her parents, spouse, sons, daughters, brothers and
sisters living in one premises.

(iv) "Owner" means the person who owns a registered/unregistered dog and includes a
person in whose custody, charge or possession a dog is found.

(v) "Pet Dog" means a male or female dog kept by a person within the area of Nagar
Panchayat Sunni and other than stray dogs.

(vi) "Registration Authority" means any officers appointed by the Secretary, Nagar
Panchayat Sunni.

(vii) The words and expressions not defined in these Bye-Laws shall have the same
meaning as assigned to them in the H.P. Municipal Council Act, 1994.

3. Procedure for Registration of Dogs:—On and from the date of publication of these
Bye-Laws, registration of Pet Dog(s) (hereinafter mentioned as dog) above the age of three months,
kept within the jurisdiction of Nagar Panchayat, Sunnishall be compulsory. The owner of Dog, on
or before the first day of April of every year or within seven days of its arrival, register such dog in
a Form as prescribed by the Nagar Panchayat Sunni (Annexure—A) accompanied by a fee of Rs.
200per dog as one time registration fees alongwith two recent photographs of the dog and a copy of
vaccination certificate from a Government Veterinary Practitioner or Veterinary Practitioner duly
registered with Indian Veterinary Council (IVC) or State Veterinary Council (SVC). Further, an
amount of Rs. 200 per dog shall be charged as license fees annually. However, a blind person
keeping dog and using solely for his/her guidance shall be exempted from the payment of
registration fee. On registration, the Registration Authority shall issue a metal token to be attached
with the collar to be worn by the dog and in case of loss or destruction of the token; a duplicate
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token shall be issued to the owner on submission of an application alongwith a fee of Rs. 300 per
token. The registration once made shall remain valid for full lifespan of the dog. In case of death of
the dog, the owner of the dog shall immediately inform the Registration Authority. A family may
keep maximum of two dogs.

1.  Any registered dog found straying atlarge shall be liable to be seized and keptat a place
set for this purpose.

2. Duties and responsibilities of the owners.—(i) The owner of the pet dog shall be
responsible for the controlled breeding, immunization, neutering and licensing in accordance with
the provisions of these Bye-Laws.

(i) Any dog not wearing metal ticket or registration in accordance with clause 3 of these
Bye-laws may, if found in any public place be removed and will be liable to be dealt under the
orders of the Veterinary Public Health Officer, Nagar Panchayat Sunni, if not claimed within 7
days by the owner.

(i11) For the purpose of these Bye-Laws any person in possession or in charge of the dog,
during the absence of the real owner within the limits of Nagar Panchayat Sunni, shall be deemed
to be the owner of the dog.

(iv) It shall be mandatory for each owner to carry disposable bags during the time when the
dog is put on NP streets.

(v) The owner of the dog shall not allow the dog to defecate in public places such as
residential areas, green belts, parks, streets, roads, road beams and other common places etc. In
case the dog defecates at the above specified places, the owner shall arrange to get the excreta of
the dog removed from the said place at his own level. No owner shall allow the dog to defecate
near the residences of other persons, his/her neighbors to his/her/their annoyance.

3. The owner of the registered dog shall keep the dog under his/her control at all times so
that it does not intimidate, annoy, hurt or bite any person. The Nagar Panchayat Sunnishall not be
held responsible for any loss, damage or injury caused by a registered dog to any person or to
his/her property and sole liability tocompensate the victim will remain with the owner of the
registered dog.

4. Guidelines for breeders.—(i) A breeder must be registered with Nagar Panchayat
Sunni. Breeder must maintain full record of the number of pups born/died from individual bitches.
He shall also maintain proper record of pedigree and vaccination.

(i1)) Breeder must maintain record of the person buying the pups. He should ensure that the
buyer hasrequired knowledge for the upkeep of pups.

(iii)) Breeder must pay Rs. 1000/-as one-time registration charges in the treasury of
the Nagar Panchayat Sunni besides Rs. 250/- per dog as annual fees every year. This fee to be
paid by the breeding shall be over and above the registration fee/annual license fee provided in 3
above.

5. Guidelines for Dog Care Centre.—(i) A dog care Centre must be registered with
Nagar Panchayat Sunni. Owner of dog care centre must maintain full record of the number of dogs.
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He shall also maintain proper record of pedigree and vaccination.

(i1)) No dog care centre is allowed insiders identical houses and flats

(i11)) Owner of dog care centre must pay Rs.1000/-as onetime registration charges in the
treasury of the Nagar Panchayat Sunni besides Rs. 250/- license fee every year.

(iv) Owner of dog care centre must obtain no objection certificate from the concerned ward
councilor.

(v) Permission to operate dog care centre shall be subject to approval of Nagar Panchayat
Sunni .

6. The owner of the registered dog shall ensure proper space, accommodation, food and
medical treatment to the dog.

7. The Registration Authority or an officer/official authorize by him shall keep the details
of all the seized dogs duly entered ina registerwitha brief description of the dog,date of seizure,
reasons of seizure and the manner in which it is disposed of.

8. The dog after its death shall not be thrown in the open or in the garbage bins of Nagar
Panchayat Sunni. Dead dog shall be buried at notified/earmarked places upto a depth of atleast 3 ft.
in a hygienic manner. The Nagar Panchayat Sunni may provide a van for the disposal/burial of
dead dogs in the ear marked dog burial grounds on the request so received by it. The owner shall
pay charges for availing the services of the van at the rates prescribed by the Secretary, Nagar
Panchayat Sunniand so revised from time to time.

9. The Registration Authority or a Veterinarian, Health Supervisor, Chief Sanitary
Inspector, Sanitary Inspector/Supervisoror any other officer of the Nagar Panchayat Sunni
authorized by the Registration Authority, may inspect the premises of the owner of any dog and
such owner shall allow that person to enter and inspect his/her premises at all reasonable times.
Such officer/official shall also be authorized to search the places where dogs are kept without
registration and to seize them.

10. Penalty.—Any contravention of these Bye-Laws including the failure to register the
dog,failure to follow guidelines for breeders, guidelines for dog care centreas per clause 3, 7, 8
above, shall be punishable with fine which may extend to Rs.5,000/- and in case of continuous
breach additional fine which may extend to Rs. 100/- per day till such contravention or breach
continues shall be imposed.

Note:—Citizens, breeders, or suppliers shall not keep, adopt, sell, or supply any breed of
dogs banned by the Government of India or the State Government. In case of violation, a penalty of
Rs. 5,000/- shall be imposed. Further, any injury or damage caused by such pet animals shall be the
sole responsibility of the pet owner

Sd/-
Secretary,
Nagar Panchayat Sunni.
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To

The Registration Authority,
Nagar Panchayat Sunni,
Distt. Shimla, (H.P.).

Subject:

Sir,

Application for Registration of Pet Dog.

Annexure-A

Attach two
passport size
Photograph
of Pet Dog

This is to request you that [am keeping a Pet Dog in my house situated in Ward No. ..........
Nagar Panchayat Sunni. The particulars of my Pet Dog are as under :—

PN WD =

9.

Name of Pet Dog

Breed

Color and Identification of Mark

Age

Immunization Record

Name and address of the Veterinary Doctor
Veterinary Council Registration No.

Anti Rabies Vaccination done on

Signature of the Veterinary Doctor

Panchayat Sunni records.

Dated:

Receipt No.

Badge Number allotted to pet Dog:

FOR OFFICE USE ONLY

Date:

10. T hereby deposit Rs. 200/-in cash, with the request to register my pet in Nagar

(Signature of the Applicant).
Name:
Address:

Contact No.:

Signature of Issuing Officer.
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Annexure-B
Undertaking from the owner of the Dog for registration
1. I donot have more than two dogs

2. I shall keep the dog protected by getting it vaccinated against rabies from a Govt.
Veterinary Practitioner or Veterinary Practitioner duly registered with Indian Veterinary Council
(IVC) or State Veterinary Council (SVC).

3. 1 will furnish the vaccination certificate on demand during Inspection by Registration
Authority or any officer/official of the Nagar Panchayat Sunni duly authorized by the Registration
Authority or within a period of 10 days from such Inspection, failing which registration of the dog
may be cancelled.

4. T will keep the dog chained/leashed while taking it outside. All ferocious dogs shall be
duly muzzled and a stick shall be carried by the Escort accompanying the dog while taking it out.

5. I will ensure that the dog will wear a collar affixed with the metal token issued by the
Registration Authority at all the times.

6. 1 will compensate the person if a dog bites or causes’harm to any person or to the
property of any person.

7. 1 shall keep the dog under my control all the times, so that it does not intimidate,
annoy, hurt or bite any person. I shall not make Nagar Panchayat Sunni responsible for any loss,
damage or Injury caused by a registered dog to any person or to his/her property and sole liability
to compensate the victim will remain with me.

8. I shall not indulge in breeding of dogs for commercial purposes and trading of dogs
within the area of Nagar Panchayat Sunni. In case it is found that dog is being kept for breeding or
trading/commercial purposes by me, the Registration Authority shall impound my dog/s besides
imposing a fine as fixed by the Secretary Nagar Panchayat Sunni upon me.

9. I shall not allow the dog to defecate in public places such as residential areas, green
belts, parks, streets, roads, road beams and other common places etc. In case the dog defecates at
the above specified places, I shall arrange to get the excreta of the dog removed from the said place
at my own level. I shall not allow the dog to defecate near the residences of other persons,
neighbors to their annoyance.

10. I shall ensure proper space, accommodation, food and medical treatment to the dog

11. I shall allow the registration authority or a Veterinarian, Health Supervisor, Chief
Sanitary Inspector, Sanitary Inspector/Supervisor or any other officerof the Nagar Panchayat Sunni
authorized by the Registration Authority to inspect the premises of my dog and I shall allow that
person to enter and inspect my premises at all reasonable times.

Signature of the Owner of the Pet Dog.
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To

The Registration Authority,
Nagar Panchayat Sunni (H.P.).

Subject: Application for Registrations Dog Breeder

Sir,

Annexure-C

Attach two
passport size
Photograph
of Applicant

This is to request you that I want to register as Dog Breeder in NP Sunni. The Particulars of

the dog are as under .—

Name of Dog Breeder

N —

surface, floor, number of physical barriers (doors

or gates) etc.

Detail of Dogs
Immunization record
Capacity of premises

Veterinary Council Registration No.
Anti Rabies Vaccination done on
0. Signature of the Veterinary Doctor

S0P N LA W

Size and Layout of premises Alongwith detail of:

Detail of staff alongwith qualification/experience

Name and address of the Veterinary Doctor

11. I hereby deposit Rs. 1000/- in cash, with there quest to register as Dog Breeder in

Nagar Panchayat Sunni records.

12. I hereby undertake to follow all guidelines mentioned in “The Nagar Panchayat Sunni

(Registration and Control of Pet Dogs) Bye-Laws, 2022

Dated:

FOR OFFICE USE ONLY

Receipt No. Date:

Number allotted to Dog Breeder:

(Signature of the Applicant).
Name:
Address:

Contact No.:

Signature of Issuing Officer.
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Annexure-D

To Attach two
passport size

The Registration Authority, Photograph
Nagar Panchayat Sunni, of Applicant

Distt. Shimla, (H.P.).

Subject: Application for Registration of Dog Care Centre.
Sir,

This is to request you that I want to register Dog Care Centre namely
at Ward No. Nagar Panchayat Sunni. The particulars of Dog Care Centre are as under :—

1. Name of Dog Care Centre

2. Size and Layout of premises alongwith detail of surface, :
floor, number of Physical barriers (doors or gates) etc.

3. Detail of staff alongwith qualification/experience
4. Capacity of premises

5. I hereby deposit Rs. 1,000/-in cash, with the request to register Dog Care Centre in
Nagar Panchayat records.

6. I hereby undertake to follow all guidelines mentioned in “Nagar Panchayat Sunni
(Registration and Control of Pet Dogs) Bye-Laws 2025

Dated:
(Signature of the Applicant).
Name:
Address:
Contact No.:
FOR OFFICE USE ONLY
Receipt No. Date:

Number allotted to Dog Care Centre:
Signature of Issuing Officer.
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URBAN DEVELOPMENT DEPARTMENT

NOTIFICATION
Shimla-2, 27th August, 2026

No. UD-A(3)-11/2024-Mandi.—In exercise of the powers conferred by sub-section (4) of
section 10 of the Himachal Pradesh Municipal Act, 1994, the Governor, Himachal Pradesh is
pleased to nominate Sh. Shyam Lal, s/o Sh. Narpat Ram, Vill. Chaugan, P.O. Bhangrotu, Tehsil
Balh, District Mandi, H.P., as Member (Government Nominee) in the Municipal Council
Nerchowk, District Mandi, in Himachal Pradesh.

By order

AMARIJEET SINGH,
Secretary (UD).
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In the Court of Dr. Jaibanti Thakur, H.A.S., Marriage Officer-cum-Sub-Divisional
Magistrate, Kullu, District Kullu (H.P.)

1.  Abhinav Pandey s/o Sh. Arvind Kumar Pandey, r/o House No. ZX 15, Charuchandpur,
Daudpur, Gorakhpur, Uttar Pradesh 273 001.

2. Sushina Pandit d/o Sh. Chander Shekhar Sharma, r/o Ward No. 3, V.P.O. Naggar,
Tehsil & Distt. Kullu (H.P.) .. Applicants.

Versus
General Public

Subject.—Proclamation for the registration of marriage under section 15 of Special Marriage Act,
1954.

Abhinav Pandey and Sushina Pandit have filed an application alongwith affidavits in the
court of undersigned under section 15 of Special Marriage Act, 1954 that they have solemnized
their marriage on 18-11-2024 and they are living as husband and wife since then, hence their
marriage may be registered under Act ibid.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 15-10-2026. The objection received after 15-10-2026 will not be entertained and
marriage will be registered accordingly.

Issued today 14-08-2026 under my hand and seal of the court.

Seal. Sd/-
(DR. JAIBANTI THAKUR, H.AS.),

Marriage Officer-cum-Sub-Divisional Magistrate,

Kullu, District Kullu (H.P.).

P dEdird ATell, e Goe, fRame uewr
& w0 : 18 /NT /C /2026 TR ARG : 19—-08—2026 TRRG BT : 20—09—2026
1 S99 S Al
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In the Court of (Sh. Rajeev Ranta) Executive Magistrate-cum-Tehsildar Solan,
District Solan (H.P.)

In the matter of:

Smt. Nirmla Devi d/o Late Sh. Durga Dass w/o Sh. Rajender Kumar, r/o Village Kanah
Bajnal, P.O. Damkari, Tehsil & District Solan, Himachal Pradesh .. Applicant.

Versus

General Public .. Respondent.

Subject.— Regarding delayed Registration of Birth & Death under section 13(3) of Birth and
Death Act, 1969 and Section 9 (3) of (H.P.) Birth & Death Registration Rule 2003.

Proclamation

Whereas, the applicant Smt. Nirmla Devi d/o Late Sh. Durga Dass w/o Sh. Rajender
Kumar, r/o Village Kanah Bajnal, P.O. Damkari, Tehsil & District Solan, Himachal Pradesh has
moved an application before the undersigned under section 13(3) of Birth & Death Registration
Act, 1969 and Section 9 (3) of (H.P.) Birth & Death Registration Rule 2003 alongwith affidavits
and other relevant documents for entering her delayed date of birth i.e. 01-01-1964 and place of
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birth at r/o Dewali Ki Ser. P.O. Chambaghat, Tehsil & District Solan (H.P.), but her date of birth
could not be entered in the record of G.P. Basal, Tehsil and District Solan.

Now therefore, by this proclamation, the general public is hereby informed that any person
having any objection(s) for the registration of delayed date of birth of Smt. Nirmla Devi d/o Late
Sh. Durga Dass, may submit their objections in writing or appear in person in this court on or
before 30-09-2026 at 10.00 A.M., failing which no objection will be entertained after expiry of date.

Given under my hand and seal of the court on this 21st day of August, 2026.

Seal. Sd/-

(RAJEEV RANTA),
Executive Magistrate-cum-Tehsildar,
Solan, District Solan (H.P.).

Office of the Sub-Divisional Magistrate, Arki, District Solan (H.P.)

Case No. Date of Institution Date of Decision
34/2026 17-08-2026 16-09-2026
Smt. Parwati alias Rampatu Devi d/o Late Sh. Sant Ram, r/o Village Ladog, P.O. Kunhar,
Tehsil Arki, District Solan, Himachal Pradesh .. Applicant.
Versus
General Public .. Respondent.

Regarding delayed registration of birth event under section 13(3) of the Birth and Death
Registration Act, 1969.

Proclamation

Smt. Parwati alias Rampatu Devi d/o Late Sh. Sant Ram, r/o Village Ladog, P.O. Kunhar,
Tehsil Arki, District Solan, Himachal Pradesh has filed a case under section 13(3) of the Birth &
Death Registration Act, 1969 alongwith affidavits and other documents stating therein that she was
born on 26-01-1953 at Village Ladog, P.O. Kunhar, but her birth has not been entered in the
records of Gram Panchayat Shehrol, Tehsil Arki, District Solan (H.P.) as per the Non-Availability
Certificate No. 10 issued by the Registrar, Birth and Death Registration, G.P. Shehrol, Tehsil Arki.

Therefore, by this proclamation, the general public is hereby informed that any person
having objection for registration of delayed birth in respect Smt. Parwati alias Rampatu Devi may
submit their objections in writing in this office on or before 16-09-2026 at 10.00 A.M., failing which
no objection will be entertained afterwards.

Given under my hand and seal of this office on this 17th day of August, 2026.
Seal. Sd/-

Sub-Divisional Magistrate,
Arki, District Solan (H.P.).
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In the Court of Neerja Sharma, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Solan, Tehsil & District Solan (H.P.)

NOTICE UNDER SECTION 16 OF SPECIAL MARRIAGE ACT

Whereas, Sh. Anuj Kumar Sharma, son of Sh. Kamal Bahadur, resident of Govind Kutter,
Pine Estate, Deonghat, Ward No. 1, Saproon, Kotla Nala, Solan, Tehsil and District Solan (H.P.)
and Smt. Sumitra Kumari wife of Sh. Anuj Kumar Sharma and daughter of Sh. Tulsi Ram, c/o
Sh. Heminder Singh Bisht, Village Powari, P.O. Shongthong, Tehsil Kalpa, Pawari (41/1), District
Kinnaur (H.P.) have filed an application for the registration of their marriage, which was
solemnized on 07-11-2023 and they have been living as husband and wife ever since then.

And whereas, both applicants have submitted in their application and in their affidavits that
Sh. Anuj Kumar Sharma and Smt. Sumitra Kumari were unmarried at the time of solemnization of
their marriage and were major in age and having no prohibited relations to each other, debarring
them to marry each other. Both the applicants have requested for registration of their marriage.

Notices have been served to all concerned and General Public to this effect and if anybody
has got any objection regarding the registration of marriage duly solemnized between the above
parties i.e. Sh. Anuj Kumar Sharma and Smt. Sumitra Kumari they may file their written objections
and appear personally or through their authorized agents before me within a period of thirty days
from the date of issuance of this notice. After expiry of the said period, the marriage certificate
would be issued to the applicants by this court post which no objection will be heard or accepted.

Issued under my hand and seal of the court on this 10th day of August, 2026.

Seal. Sd/-
(NEERJA SHARMA, HPAS),

Marriage Officer-cum-

Sub-Divisional Magistrate,

Solan, District Solan (H.P.).

In the Court of Neerja Sharma, HPASs, Marriage Officer-cum-Sub-Divisional Magistrate,
Solan, Tehsil & District Solan (H.P.)

NOTICE UNDER SECTION 16 OF SPECIAL MARRIAGE ACT

Whereas, Sh. Narender Kumar, son of Sh. Sant Ram, resident of Village Fashkana, P.O.
Kamkari (30), Tehsil and District Solan (H.P.) and Smt. Rekha Devi wife of Sh. Narender Kumar
and daughter of Sh. Bishan Singh, r/o Dharon-Kharar (362), P.O. Kujji, Tehsil Pachhad, District
Sirmaur (H.P.) have filed an application for the registration of their marriage, which was
solemnized on 05-02-2026 and they have been living as husband and wife ever since then.

And whereas, both applicants have submitted in their application and in their affidavits that
Sh. Narender Kumar and Smt. Rekha Devi were unmarried at the time of solemnization of their
marriage and were major in age and having no prohibited relations to each other, debarring them to
marry each other. Both the applicants have requested for registration of their marriage.

Notices have been served to all concerned and General Public to this effect and if anybody
has got any objection regarding the registration of marriage duly solemnized between the above
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parties i.e. Sh. Narender Kumar and Smt. Rekha Devi they may file their written objections and
appear personally or through their authorized agents before me within a period of thirty days from
the date of issuance of this notice. After expiry of the said period, the marriage certificate would be
issued to the applicants by this court post which no objection will be heard or accepted.

Issued under my hand and seal of the court on this 17th day of August, 2026.

Seal. Sd/-
(NEERJA SHARMA, HPAS),

Marriage Officer-cum-

Sub-Divisional Magistrate,

Solan, District Solan (H.P.).

Before the Court of Sh. Surinder Chandel, Executive Magistrate & Naib Tehsildar Mamlig,
Sub-Tehsil Mamlig, District Solan (H.P.)

Case No. : 11/2026 Date of Institution : 04-07-2026

Sh. Ram Gopal s/o Late Shri Budh Ram, Resident of Village & P.O. Mamligh, Tehsil
Kandaghat, Sub-Tehsil Mamligh, District Solan (H.P.).

Versus
General Public

Subject.— Application under Section 13(3) of the Registration of Births and Deaths Act, 1969 and
Rule 9(3) of the Himachal Pradesh Registration of Births and Deaths Rules, 2003.

Sh. Ram Gopal s/o Late Shri Budh Ram, Resident of Village & P.O. Mamligh, Tehsil
Kandaghat, Sub-Tehsil Mamligh, District Solan (H.P.). Applicant to get his father date of death
registered as 01-07-1975 at Gram Panchayat Mamligh, Sub-Tehsil Mamlig, District Solan (H.P.).

Therefore, notice is hereby given to the general public that Sh. Ram Gopal wishes to
register his father Shri Budh Ram date of death as 01-07-1975 in Gram Panchayat Mamligh. If any
person has any objection regarding this registration, he/she may submit the objection in writing or
orally, personally or through counsel, before the undersigned court within 30 days from the date of
publication of this notice.

If no objection is received within the stipulated period, appropriate orders shall be passed in
this matter as per rules.

Issued under my hand and seal of the Court on this 19th day of August, 2026.

Seal Sd/-
(SURINDER CHANDEL),

Executive Magistrate Mamlig,

District Solan (H.P.).
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Before the Court of Sh. Surinder Chandel, Executive Magistrate & Naib Tehsildar Mamlig,
Sub-Tehsil Mamlig, District Solan (H.P.)

Case No. : 11/2026 Date of Institution : 04-07-2026

Sh. Ram Gopal s/o Late Shri Budh Ram, Resident of Village & P.O. Mamligh, Tehsil
Kandaghat, Sub-Tehsil Mamligh, District Solan (H.P.).

Versus
General Public

Subject.— Application under Section 13(3) of the Registration of Births and Deaths Act, 1969 and
Rule 9(3) of the Himachal Pradesh Registration of Births and Deaths Rules, 2003.

Sh. Ram Gopal s/o Late Shri Budh Ram, Resident of Village & P.O. Mamlig, Tehsil
Kandaghat, Sub-Tehsil Mamligh, District Solan (H.P.). Applicant to get his Grandmother date
of death registered as 01-07-1971 at Gram Panchayat Mamligh, Sub-Tehsil Mamlig, District
Solan (H.P.).

Therefore, notice is hereby given to the general public that Sh. Ram Gopal wishes to
register his Grandmother Smt. Pragu w/o Late Sh. Devi Ram date of death as 01-07-1971 in Gram
Panchayat Mamligh. If any person has any objection regarding this registration, he/she may submit
the objection in writing or orally, personally or through counsel, before the undersigned court
within 30 days from the date of publication of this notice.

If no objection is received within the stipulated period, appropriate orders shall be passed in
this matter as per rules.

Issued under my hand and seal of the Court on this 19th day of August, 2026.

Seal Sd/-
(SURINDER CHANDEL),

Executive Magistrate Mamlig,

District Solan (H.P.).

CHANGE OF NAME

I, Rakesh Kumar s/o Sh. Joginder Pal, r/o Vill. Bari (Bananu), P.O. Gumanu, Teh. Sadar,
Distt. Mandi (H.P.) wants to correct my name as Rakesh Kumar instead of Rakesh in 10th School
Certificate issued by N.O.S. All concerned please note.

RAKESH KUMAR

s/o Sh. Joginder Pal,

r/o Vill. Bari (Bananu), P.O. Gumanu,
Teh. Sadar, Distt. Mandi (H.P.).
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CORRECTION OF NAME

I, Kalawati w/o Sh. Lashkari Singh, r/o Vill. Dhaneshri, P.O. Kalahod, Tehsil Sunder
Nagar, Distt. Mandi (H.P.) declare that in my Aadhar Card, my name has been wrongly entered as
Kala devi my correct name is Kalawati.

KALAWATI

w/o Sh. Lashkari Singh,

r/0 Vill. Dhaneshri, P.O. Kalahod,

Tehsil Sunder Nagar, Distt. Mandi (H.P.).

CHANGE OF NAME

I, Yash Paul s/o Sh. Parkash Chand, r/o Village Samoor Khurd, P.O. Samoor Kalan, Tehsil
Bangana, Distt. Una (H.P.) hereby declare that I have changed my name from Yashpal Singh to
Yash Paul. All concerned please note.

YASH PAUL

s/o0 Sh. Parkash Chand,

r/o Village Samoor Khurd, P.O. Samoor Kalan,
Tehsil Bangana, Distt. Una (H.P.)

CORRECTION OF NAME

I, Vikram s/o Sh. Kundan Singh, Village Jakhal, Thountha Jakhal, Sirmaur (H.P.) declare
that the correct name of my minor son is Lucky but it was erroneously recorded as 'Lakki' in his
Aadhar Card (8659 3411 4463). I request that the name in the Aadhar records be changed from
'Lakki' to 'Lucky'.

VIKRAM

s/o0 Sh. Kundan Singh,

Village Jakhal, Thountha Jakhal,
Sirmaur (H.P.)

CORRECTION OF NAME

I, Vikram s/o Sh. Kundan Singh, Village Jakhal, Thountha Jakhal, Sirmaur (H.P.) declare
that the correct name of my minor son is Anant, however "Annat" was recorded in his Aadhar Card
(6814 3996 7230). Instead of "Anant" which is incorrect I request that the name in the Aadhar
records be chnaged from Annat to Anant.

VIKRAM

s/0 Sh. Kundan Singh,

Village Jakhal, Thountha Jakhal,
Sirmaur (H.P.)
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CORRECTION OF NAME

I, Vimla Devi w/o Sh. Tek Chand, r/o Village Sawal, P.O. Batwara, Tehsil Sunder Nagar,
Distt. Mandi (H.P.) declare that my actual and correct name is Vimla Devi instead of Bimla Devi

for all purposes.
VIMLA DEVI

w/o Sh. Tek Chand,
r/o Village Sawal, P.O. Batwara,
Tehsil Sunder Nagar, Distt. Mandi (H.P.).

CORRECTION OF NAME

I, Biasan Devi w/o Sh. Ram Pal, r/o Ward No. 09, House No. 2803, Suraj Kund Road,
Kangra, Tehsil and Distt. Kangra (H.P.)-176 001 declare that my correct name is Biasan Devi as
per my PPO, whereas, my Aadhar Card bears Vayasa Devi. Both names refer to one and the same

person. All concerned please may note.
BIASAN DEVI
w/o Sh. Ram Pal,

r/o Ward No. 09, House No. 2803,
Suraj Kund Road, Kangra,

Tehsil and Distt. Kangra (H.P.)-176 001.

CHANGE OF NAME

I, Manish Kumar s/o Sh. Sultan Singh, r/o Vill. Bhuira (100), P.O. Bhuira, Teh. Rajgarh,
Distt. Sirmaur (H.P.) declare that I have changed my name from Nishu (UIN No. 8713 4315 607)

to Manish Kumar all purposes in future. Please note.
MANISH KUMAR
s/o Sh. Sultan Singh,
r/o Vill. Bhuira (100), P.O. Bhuira,
Teh. Rajgarh, Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Chamel Singh s/o Sh. Devi Ram, r/o Village Manal, P.O. Pab Manal, Tehsil Shillai,
Dietrict Sirmaur (H.P.) have changed my name from Chambel Singh (old name) to Chamel Singh

(mew name). All concerned please may note.
CHAMEL SINGH

s/o Sh. Devi Ram,

r/o Village Manal, P.O. Pab Manal,
Tehsil Shillai, Dietrict Sirmaur (H.P.).
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CHANGE OF NAME

I, Neeraj Rana d/o Sh. Onkar Chand, r/o V.P.O. Alampur, Tehsil Jaisinghpur, Distt. Kangra
(H.P.) declare that I have change my name from Neeraj Rana to Neerja Rana. Concerned note.

NEERAJ RANA

d/o Sh. Onkar Chand,

r/o V.P.O. Alampur,

Tehsil Jaisinghpur, Distt. Kangra (H.P.).

CORRECTION OF NAME

I, Vidya Devi w/o Shiv Ram, r/o Vill. Morsinghi, Teh. Ghumarwin, Distt. Bilaspur,
Himachal Pradesh declare that my name is wrongly recorded as Vidhya Devi in my Aadhar Card
whereas, my correct name is Vidya Devi. Both name belongs to same woman. All concerned note.

VIDYA DEVI

w/o Shiv Ram,

r/o Vill. Morsinghi, Teh. Ghumarwin,
Distt. Bilaspur, Himachal Pradesh.

CORRECTION OF NAME

I, Hardeep Singh s/o Sh. Charan Das, r/o Village Saini Majra, P.O. Manjholi, Tehsil
Nalagarh, District Solan (H.P.)-174 101 hereby declare that my daughter's correct name is Chandi
Devi as recorded in her birth certificate and other documents however, her name was erroneously
entered as 'Chadani Devi' in her Aadhar Card, This needs to be rectified to 'Chandni Devi'. Please
take note.

HARDEEP SINGH

s/o Sh. Charan Das,

r/o Village Saini Majra, P.O. Manjholi,

Tehsil Nalagarh, District Solan (H.P.)-174 101.

CHANGE OF NAME

I, Rattan Singh (New Name) s/o Sh. Sobha, Vill. Uttri, P.O. Shillai, Shillai (240), Sirmaur
(H.P.)-173 027 declare that I have changed my name from Ratnu (Old Name) to Rattan Singh (New
Name). All concerned please may note.

RATTAN SINGH

s/o0 Sh. Sobha,

Vill. Uttri, P.O. Shillai, Shillai (240),
Sirmaur (H.P.)-173 027.
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CHANGE OF NAME

I, Tika Ram (New Name) s/o Sh. Mani Ram, Vill. Jarwa, Jarwa Juneli (170), P.O. Jarwa,
Tehsil Shillai, Distt. Sirmaur (H.P.)-173 027 have changed my daughter's name from Aruhi Sharma

(Old Name) to Aarohi Sharma (New Name). All concerned please note.

TIKA RAM
s/0 Sh. Mani Ram,

Vill. Jarwa, Jarwa Juneli (170),
P.O. Jarwa, Tehsil Shillai,
Distt. Sirmaur (H.P.)-173 027.

CHANGE OF NAME

I, Ramu Moktan (New Name) s/o Sh. Ram Singh, Vill. Kadeoli, Garaog (41), Garog,
Shimla (H.P.)-171 202 declare that I have changed my name from Ram Krishan (Old Name) to

Ramu Moktan (New Name). All concerned please may notice.

RAMU MOKTAN

s/0 Sh. Ram Singh,

Vill. Kadeoli, Garaog (41),
Garog, Shimla (H.P.)-171 202.

CHANGE OF NAME

I, Dayawanti w/o Late Sh. Mohan Lal, r/o House Near 126/1, Krishna Nagar, Shimla (H.P.)
declare that I have changed my name from Daya Vanti (Old Name) to Dayawanti (New Name). All

concerned please may notice.
DAYAWANTI

w/o Late Sh. Mohan Lal,

r/o House Near 126/1, Krishna Nagar,
Shimla (H.P.).

CHANGE OF NAME

I, Meen Singh s/o Sh. Hari Nand, Near Khairwala, Tehsil Nahan, Bir Bikramabad (145),
Bikram Bag, Sirmaur (H.P.)-173 001 declare that I have changed my minor son's name from Ritik
(Old Name) to Nitik Kumar (New Name). All concerned please may note.

MEEN SINGH
s/0 Sh. Hari Nand,

Near Khairwala, Tehsil Nahan, Bir Bikramabad (145),
Bikram Bag, Sirmaur (H.P.)-173 001.
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CHANGE OF NAME

I, Shaurabh Sharma (New Name) s/o Sh. M.L. Vashisht, C-47, Flat No. 10, Vikas Nagar,
Shimla Urban (t), Shimla (H.P.)-171 009 that I have changed my name from Saurabh Vashisht (Old
Name) to Shaurabh Sharma (New Name). All concerned please may note.

SHAURABH SHARMA

s/o Sh. M.L. Vashisht,

C-47, Flat No. 10, Vikas Nagar,

Shimla Urban (t), Shimla (H.P.)-171 009.

CHANGE OF NAME

I, Santosh Devi, r/o P.O. Redli, Lana Mashur (115), Sirmaur (H.P.)-173 023 declare that I
have changed my minor daughter's name from Anju (Old Name) to Anjali Thakur (New Name).
All concerned please may note.

SANTOSH DEVI
r/o P.O. Redli, Lana Mashur (115),
Sirmaur (H.P.)-173 023.

CHANGE OF NAME

I, Minakshi w/o Sh. Dharam Singh, r/o Vill. Devlah, P.O. Ronhat Rast 187, Tehsil Shillai,
Distt. Sirmaur (H.P.)-173 027 declare that I have changed my daughter's name from Akshika (Old
Name) to Okshika (New Name). All concerned please may note.

MINAKSHI

w/o Sh. Dharam Singh,

v/o Vill. Devilah, P.O. Ronhat Rast 187,
Tehsil Shillai, Distt. Sirmaur (H.P.)-173 027.

CHANGE OF NAME

I, Minakshi w/o Sh. Dharam Singh, r/o Vill. Devlah, P.O. Ronhat Rast 187, Tehsil Shillai,
Distt. Sirmaur (H.P.)-173 027 declare that I have changed my daughter's name from Rohani Verma
(Old Name) to Ruhani Verma (New Name). All concerned please may note.

MINAKSHI

w/o Sh. Dharam Singh,

r/o Vill. Devilah, P.O. Ronhat Rast 187,
Tehsil Shillai, Distt. Sirmaur (H.P.)-173 027.
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CHANGE OF NAME

I, Mathi Devi (New Name) w/o Sh. Inder Singh, r/o Vill. Pab, P.O. Bhawai, Tehsil Sangrah,

Distt. Sirmaur (H.P.)-173 104 have changed my name from Mothi Devi (Old Name) to Mathi Devi
(New Name). All concerned please may note.

MATHI DEVI

w/o Sh. Inder Singh,

r/o Vill. Pab, P.O. Bhawai,

Tehsil Sangrah, Distt. Sirmaur (H.P.)-173 104.

CHANGE OF NAME

I, Anju Bala w/o Sh. Virender Singh, Vill. Koti, P.O. Koti Bounch, Koti (179), Sirmaur

(H.P.)-173 027 declare that I have changed my minor son's name from Yuvan Singh (Old Name) to
Yuven Singta (New Name). All concerned please may note.

ANJU BALA

w/o Sh. Virender Singh,

Vill. Koti, P.O. Koti Bounch, Koti (179),
Sirmaur (H.P.)-173 027.

CORRECTION OF NAME

I, Batu w/o Sh. Balak Ram, Vill. Ghalot, P.O. Okhroo, Tehsil Arki, Distt. Solan (H.P.)
declare that in my Aadhar Card my name is wrongly entered as Parwatu. Correct it with my name
as Batu in my Aadhar Card as per Panchayat and other records. Please note all concerned.

BATU

w/o Sh. Balak Ram,

Vill. Ghalot, P.O. Okhroo,
Tehsil Arki, Distt. Solan (H.P.).

CORRECTION OF NAME

I, Meena Devi aged 34 years w/o Sh. Vinod Kumar, r/o Vill. Jamroti, P.O. Bhumti, Tehsil
Arki, Distt. Solan (H.P.) do hereby solemnly affirm and state that correct name of my son is Aarav
Kaushal according to his Birth Certificate. In Aadhar Card my son's name is wrongly written as

Arabh Kaushal. Correct name be entered in Aadhar Card as Aarav Kaushal in place of Arabh
Kaushal according to birth certificate.

MEENA DEVI

w/o Sh. Vinod Kumar,

r/o Vill. Jamroti, P.O. Bhumti,
Tehsil Arki, Distt. Solan (H.P.).
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CHANGE OF NAME

I, Sarita, r/o Vill. Kitesh, Jhakandon (182), Jhakando, Sirmaur (H.P.)-173 027 declare that |
have changed my daughter's name from Mansee Joshi (Old Name) to Kumari Mansi (New Name).
All concerned please may note.

SARITA
r/o Vill. Kitesh, Jhakandon (182),
Jhakando, Sirmaur (H.P.)-173 027.

CHANGE OF NAME

I, Nardev s/o Sh. Jangveer, Village Bhauri, P.O. Wasni, Tehsil Pachhad, Bhauri (174),
Sirmaur (H.P.)-173 024 declare that I have changed my minor son's name from Baby one of
Kamlesh Devi to Rihan Chauhan. Please note all concerned for further.

NARDEV

s/o Sh. Jangveer,

Village Bhauri, P.O. Wasni,
Tehsil Pachhad, Bhauri (174),
Sirmaur (H.P.)-173 024.

CHANGE OF NAME

I, Kamlesh Kumar s/o Sh. Purdev, r/o Belu Dhank (317), P.O. Khenyol, Distt. Mandi
(H.P.)-171 304 declare that I have changed my minor daughter's name from female Baby of
Vidhya Devi to Saranshi Thakur. Please note all concerned for further.

KAMLESH KUMAR

s/o Sh. Purdev,

r/o Belu Dhank (317), P.O. Khenyol,
Distt. Mandi (H.P.)-171 304.

CHANGE OF NAME

I, Maina Devi w/o Late Sh. Narayan Singh, r/o Village Rangol, P.O. Kohbag, Sub-Tehsil
Dhami, Distt. Shimla (H.P.) declare that I have changed my name from Maina Devi (Previous
Name) to Mena Rani (New Name). All concerned please may note.

MAINA DEVI

w/o Late Sh. Narayan Singh,

r/o Village Rangol, P.O. Kohbag,
Sub-Tehsil Dhami, Distt. Shimla (H.P.).
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CHANGE OF NAME

I, Robby (New Name) s/o Sh. Vinod, r/o Old Motor Barrier 12 Ghar Ki Line, Barrier,
Shimla (H.P.)-171 005 declare that I have changed my name from Robi (Old Name) to Robby

(New Name). All concerned please may note.
ROBBY
s/o Sh. Vinod,

r/o Old Motor Barrier 12 Ghar Ki Line,
Barrier, Shimla (H.P.)-171 005.

CHANGE OF NAME

I, Soma Devi w/o Sh. Hem Raj Sharma, r/o House No. 80/3, Hem Niwas, Basant Vihar
Colony, Saproon, Distt. Solan (H.P.) declare that I have changed my name from Soma Devi to
Suma Devi. Please note all concerned for further.

SOMA DEVI

w/o Sh. Hem Raj Sharma,
r/o House No. 80/3,

Hem Niwas, Basant Vihar Colony, Saproon,
Distt. Solan (H.P.).

CHANGE OF NAME

I, Arun Kumar s/o Sh. Som Raj, r/o Village Chunni-Fatehpur, Sadhori (123), Tehsil
Rajgarh, Distt. Sirmaur (H.P.) declare that I have changed my minor daughter's name from

Tejsavni to Tejasvini. Please note all concerned for further.

ARUN KUMAR
s/o Sh. Som Raj,

r/o Village Chunni-Fatehpur, Sadhori (123),
Tehsil Rajgarh, Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Abhishek Tomar s/o Sh. Shyam Veer Singh, /o Village Dumori (693), Dharampur, near
No Where Cottages, Tehsil Kasauli, Distt. Solan (H.P.) declare that I have changed my name from
Abhishek Tomar to Abhay Pratap Singh. Please note all concerned for further.

ABHISHEK TOMAR

s/o Sh. Shyam Veer Singh,

r/o Village Dumori (693),
Dharampur, near No Where Cottages,
Tehsil Kasauli, Distt. Solan (H.P.).
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CHANGE OF NAME

I, Jagar Singh s/o Sh. Chananu, r/o Village Lana Basali (11), P.O. Lanacheta, Distt. Sirmaur
(H.P.) declare that I have changed my name from Jagar Singh to Ujagar Singh. Please note all
concerned for further.

JAGAR SINGH

s/o Sh. Chananu,

r/o Village Lana Basali (11),

P.O. Lanacheta, Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Manpreet Kaur w/o Sh. Bitoo, r/o Chadiar (231), P.O. Kotbeja, Tehsil Baddi, Distt. Solan
(H.P.) declare that I have changed my minor son's name from Daksh Kumar Sofat to Dhaksh
Kumar Sofat. Please note all concerned for further.

MANPREET KAUR

w/o Sh. Bitoo,

r/o Chadiar (231), P.O. Kotbeja,
Tehsil Baddi, Distt. Solan (H.P.).

CHANGE OF NAME

I, Nikhil s/o Sh. Ashok Kumar, r/o Village Saniyo (98), P.O. Sanio Didag, Tehsil Rajgarh,
Distt. Sirmaur (H.P.) declare that I have changed my minor daughter's name from Ishanvi
Chaudhary to Ishanavi Chaudhary hindi name $2T=dT =eRl. Please note all concerned for further.

NIKHIL

s/o0 Sh. Ashok Kumar,

r/o Village Saniyo (98), P.O. Sanio Didag,
Tehsil Rajgarh, Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Kuldeep Singh s/o Sh. Maan Singh, r/o Sargaon (44), Tehsil Rajgarh, Distt. Sirmaur
(H.P.) declare that I have changed my minor son's name from Shivans Sain to Divyansh San. Please
note all concerned for further.

KULDEEP SINGH
s/o Sh. Maan Singh,
r/o Sargaon (44),
Tehsil Rajgarh,

Distt. Sirmaur (H.P.).
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CHANGE OF NAME

I, Rajesh Kumar Tomar s/o Sh. Amar Singh, r/o Village Molo-Khurd (610), P.O. Oachghat,
Tehsil & Distt. Solan (H.P.) declare that in Aadhar Card and PAN Card, my name is written as
Rajesh Kumar Tomar and in pension/service record, my name is written as Rajesh Kumar. That
both names are of same and one person. Now, I have changed my name from Rajesh Kumar Tomar
to Rajesh Tomar.

RAJESH KUMAR TOMAR

s/o Sh. Amar Singh,

r/o Village Molo-Khurd (610),

P.O. Oachghat, Tehsil & Distt. Solan (H.P.).

CHANGE OF NAME

I, Bindu Ram s/o Sh. Chet Ram, r/o Village Chichwari, Rohal (54), Rohal, Shimla (H.P.)-
171 208 declare that I have changed my minor son's name from Virj (Old Name) to Birz
(New Name). All concerned please may note.

BINDU RAM

s/0 Sh. Chet Ram,

r/o Village Chichwari, Rohal (54),
Rohal, Shimla (H.P.)-171 208.

CHANGE OF NAME

I, Gaurav Sharma r/o House No. 159, Diara Sector, Ward No. 9, Tehsil Sadar, District
Bilaspur (H.P.)-174 001 have changed my minor son's name from Advik Sharma (Old Name) to
Avik Sharma (New Name). In future, he should be known as Avik Sharma. All concerned please
may note.

GAURAV SHARMA

r/o House No. 159,

Diara Sector, Ward No. 9,

Tehsil Sadar, District Bilaspur (H.P.)-174 001.

CHANGE OF NAME

I, Anoop Kumar s/o Sh. Subhash Chand, r/o Ward No. 04, V.P.O. Ispur, Sub-Tehsil Ispur,
Distt. Una (H.P.) do hereby solemnly declare that I have changed my daughter's name from
Sanakshi Devi to Sanakshi Pathak for all future purposes. Henceforth, she shall be known and
addressed as Sanakshi Pathak. All concerned please note.

ANOOP KUMAR

s/o Sh. Subhash Chand,

r/o Ward No. 04, V.P.O. Ispur,
Sub-Tehsil Ispur, Distt. Una (H.P.).
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CORRECTION OF NAME

I, Hem Raj s/o Sh. Shakti Chand, r/o Village Karot, P.O. Uttrala, Tehsil Baijnath, District
Kangra, Himachal Pradesh-176 115 declare that my name has been wrongly recorded in my Aadhar

Card No. 3447 2079 6423 as Himraj in place of Hem Raj whereas, my correct name is Hem Raj.
All concerned please may note.

HEM RAJ

s/0 Sh. Shakti Chand,

r/o Village Karot, P.O. Uttrala, Tehsil Baijnath,
District Kangra, Himachal Pradesh-176 1135.

CHANGE OF NAME

I, Usha Sharma w/o Sh. Madan Lal, r/o Vill. Jateri, P.O. Jhaniari Devi, Teh. Hamirpur,
Distt. Hamirpur (H.P.) declare that I have changed my minor daughter's name from Kushi Sharma

to Khushi Sharma. She shall be known as Khushi Sharma for all purposes in future. All concerned
please note.

USHA SHARMA

w/o Sh. Madan Lal,

r/o Vill. Jateri, P.O. Jhaniari Devi,
Teh. Hamirpur, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Narayan s/o Sh. Lauhka Ram, r/o Village Maira Kusri, P.O. Nabahi, Tehsil Sarkaghat,
Distt. Mandi (H.P.) declare that I have changed my name from Narain to Narayan. I shall be known
as Narayan for all purposes in future. All concerned please note.

NARAYAN

s/o0 Sh. Lauhka Ram,

r/o Village Maira Kusri, P.O. Nabahi,
Tehsil Sarkaghat, Distt. Mandi (H.P.).

CORRECTION OF NAME

I, Kasina Devi w/o Late Sh. Chain Lal, r/o Village Darwin, P.O. Darwin, Tehsil & Distt.
Chamba (H.P.) declare that in my Aadhar Card bearing No. 6601 4578 2451, my name is wrongly

entered as Kasino whereas, my correct name is Kasina Devi. I shall be known as Kasina Devi for
all purposes in future. All concerned please note.

KASINA DEVI

w/o Late Sh. Chain Lal,

r/o Village Darwin, P.O. Darwin,
Tehsil & Distt. Chamba (H.P.).
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CORRECTION OF NAME

I, Simro Devi w/o Sh. Hakam Chand, r/o Village Kothi, P.O. Karara, Tehsil Hamirpur,
Distt. Hamirpur (H.P.) declare that in my PAN Card bearing No. GRQPKO0671A, my name is
wrongly entered as Simro Kumari whereas, my correct name is Simro Devi. I shall be known as
Simro Devi for all purposes in future. All concerned please note.

SIMRO DEVI

w/o Sh. Hakam Chand,

r/o Village Kothi, P.O. Karara,

Tehsil Hamirpur, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Isaro w/o Sh. Vyaso, r/o Village Chungari, P.O. Rathiar, Tehsil & Distt. Chamba (H.P.)
declare that I have changed my name from Isro Devi to Isaro. I shall be known as Isaro for all
purposes in future. All concerned please note.

ISARO

w/o Sh. Vyaso,

r/o0 Village Chungari, P.O. Rathiar,
Tehsil & Distt. Chamba (H.P.).

CORRECTION OF NAME

I, Ram Dass s/o Sh. Nardup, r/o Village & P.O. Chagaon, Sub-Tehsil Tapri, Distt. Kinnaur
(H.P.) declare that in Aadhar Card of my minor daughter bearing No. 6817 3108 8996, her name is
wrongly entered as Twikal. Whereas, her correct name is Twinkle Dhiman. She shall be known as
Twinkle Dhiman for all purposes in future. All concerned please note.

RAM DASS

s/o Sh. Nardup,

r/o Village & P.O. Chagaon,
Sub-Tehsil Tapri, Distt. Kinnaur (H.P.).

CORRECTION OF NAME

I, Guddo Devi w/o Sh. Karnail Singh, r/o Ward No. 1, Tehsil Bhattiyat, Dharoon (303),
P.O. Dharun Banet, Distt. Chamba (H.P.) declare that in my Aadhar Card bearing No. 7770 2971
7315, my name is wrongly entered as Mangla Devi whereas, my correct name is Guddo Devi. I
shall be known as Guddo Devi for all purposes in future. All concerned please note.

GUDDO DEVI

w/o Sh. Karnail Singh,

r/o Ward No. 1, Tehsil Bhattiyat, Dharoon (303),
P.O. Dharun Banet, Distt. Chamba (H.P.).
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CORRECTION OF NAME

I, Kashmir Singh Rana s/o Sh. Pindi Dass, 1/0 Village Kakrehar, P.O. Dhani Pakhar, Sub-
Tehsil Kalol, Distt. Bilaspur (H.P.) declare that in my Educational record and Gram Panchayat
record my name is wrongly entered as Kashmir Singh whereas, my correct name is Kashmir Singh
Rana. I shall be known as Kashmir Singh Rana for all purposes in future. All concerned please
note.

KASHMIR SINGH RANA

s/o Sh. Pindi Dass,

r/o Village Kakrehar, P.O. Dhani Pakhar,
Sub-Tehsil Kalol, Distt. Bilaspur (H.P.).

CHANGE OF NAME

I, Rekha aged about 39 years w/o Sh. Sanjeev Chouhan, r/o Bajroli Pul, Bal Ghar, Tehsil
Theog, District Shimla (H.P.) do hereby solemnly affirm and declare on oath as that I have changed
the name of my daughter from Ainjal to Angel Chauhan. All concerned please may note.

REKHA

w/o Sh. Sanjeev Chouhan,

r/0 Bajroli Pul, Bal Ghar,

Tehsil Theog, District Shimla (H.P.).

CORRECTION OF NAME

I, Joginder Singh s/o Late Sh. Mansa Ram, r/o Village Gundah (194), P.O. Kiari Gundah,
Tehsil Shillai, Distt. Sirmaur (H.P.) declare that my correct name is Joginder Singh but it is
recorded/entered as Jagdish in my Aadhar Card bearing No. 3366 9172 0365 which is wrong and
incorrect. That names as Jogindr and Jagdish belongs to the same person.

JOGINDER SINGH

s/o Late Sh. Mansa Ram,

r/0 Village Gundah (194), P.O. Kiari Gundah,
Tehsil Shillai, Distt. Sirmaur (H.P.).

CORRECTION OF NAME

I, Dalumbi Devi w/o Late Sh. Hari Shankar, r/o Village Sariun Khas, P.O. Chalehli, Teh.
Ghumarwin, Distt. Bilaspur (H.P.) declare that my name is wrongly recorded as Dalumi Devi in my
Aadhar Card whereas, my correct name is Dalumbi Devi as per my all relevant documents. Both
names belongs to same women. All concerned note.

DALUMBI DEVI

w/o Late Sh. Hari Shankar,

r/o Village Sariun Khas, P.O. Chalehli,
Teh. Ghumarwin, Distt. Bilaspur (H.P.).
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CHANGE OF NAME

I, Vikram Singh s/o Sh. Nain Singh, r/o Village Kandi & Tehsil Shillai, Distt. Sirmaur
(H.P.)-173 027 declare that I have changed my daughter's name from Vinas Thakur (previous
name) to Vinus Thakur (new name). All concerned please may note.

VIKRAM SINGH

s/o Sh. Nain Singh,

r/o Village Kandi & Tehsil Shillai,
Distt. Sirmaur (H.P.)-173 027.

CHANGE OF NAME

I, Jeet Singh s/o Sh. Paniya, Vill. Koti, P.O. Koti Bounch 179, Teh. Shillai, Distt. Sirmaur
(H.P.)-173 027 declare that I have changed my minor son's name from Vivak (old name) to Vivek
(new name). All concerned please note.

JEET SINGH

s/o Sh. Paniya,

Vill. Koti, P.O. Koti Bounch 179,

Teh. Shillai, Distt. Sirmaur (H.P.)-173 027.

CHANGE OF NAME

I, Soba Devi (new name) w/o Late Sh. Roop Singh, r/o Village Shathawan, P.O. Kedi,
Tehsil Nerwa, District Shimla (H.P.)-171 210 declare that I have changed my name from Tiyooli
(old name) to Soba Devi (new name). All concerned please may note.

SOBA DEVI

w/o Late Sh. Roop Singh,

r/o Village Shathawan, P.O. Kedi,

Tehsil Nerwa, District Shimla (H.P.)-171 210.

CHANGE OF NAME

I, Munish Kumar aged about 42 years s/o Sh. Gian Chand, r/o Gopal Niwas, Chaura
Maidan, Shimla (H.P.)-171 004 hereby declare that I have changed my name from Manish Kumar
(old name) to Munish Kumar (new name). All concerned please may note.

MUNISH KUMAR

s/0 Sh. Gian Chand,

r/o Gopal Niwas,

Chaura Maidan, Shimla (H.P.)-171 004.
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CHANGE OF NAME

I, Sunita Thakur w/o Daleep Singh Thakur, r/o Village Kanda, Tehsil Shimla, Darbhog
(202), Darbhog, Shimla, Himachal Pradesh-171 012 declare that I have changed my name from

Sumita Thakur (old name) to Sunita Thakur (new name). In future I should be known as "Sunita
Thakur". All concerned please may note.

SUNITA THAKUR

w/o Daleep Singh Thakur,

r/o Village Kanda, Tehsil Shimla, Darbhog (202),
Darbhog, Shimla, Himachal Pradesh-171 012.

CHANGE OF NAME

I, Ram Krishan s/o Sh. Ram Singh, Village Kadeoli, Garaog (41), Garog, Shimla, Himachal
Pradesh-171 202 declare that I have changed my minor son's name from Neeraj (old name) to
Naresh Moktan (new name). All concerned please may notice.

RAM KRISHAN

s/o Sh. Ram Singh,

Village Kadeoli, Garaog (41), Garog,
Shimla, Himachal Pradesh-171 202.

CHANGE OF NAME

I, Fulma Devi w/o Sh. Pradeep Kumar, r/o Chunwin Board (138), P.O. Charna, Distt.
Sirmaur, Himachal Pradesh-173 104 declare that I have changed my minor son's name from Eshan
(old name) to Eshant Surya (new name). All concerned please may notice.

FULMA DEVI

w/o Sh. Pradeep Kumar,

r/o Chunwin Board (138), P.O. Charna,
Distt. Sirmaur, Himachal Pradesh-173 104.

CHANGE OF NAME

I, Gita Sharma (new name) aged about 74 years w/o Sh. Sant Ram, residing at Tehsil Arki,
VTC: Ner (108), P.O. Manjoo, District Solan, Himachal Pradesh-173 208 do hereby declare that I

have changed my name from Geetha Devi (old name) to Gita Sharma (new name) for all future
purposes. All concerned please may note.

GITA SHARMA

w/o Sh. Sant Ram,

residing at Tehsil Arki, VTC: Ner (108), P.O. Manjoo,
District Solan, Himachal Pradesh-173 208.
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CORRECTION OF NAME

I, Shilpa Jaswal w/o Sh. Mahesh Jaswal, r/o Hari Kunj, House No. 55, Ward No. 07, Gandhi

Chowk, Hamirpur (H.P.) hereby declare that my name is mentioned in my son Mr. Atharv Jaswal
documents such as Educational Certificates 10th and 10+2 as Shilpa and my correct name is Shilpa
Jaswal. Now, I want to correct my name in my son's documents as Shilpa Jaswal. All concerned

please may note.
SHILPA JASWAL
w/o Sh. Mahesh Jaswal,

r/o Hari Kunj, House No. 55, Ward No. 07,
Gandhi Chowk, Hamirpur (H.P.).

CHANGE OF NAME

I, Renu Sood (new name) w/o Late Sh. Deepak Sud, r/o Ellisium Lodge, Near Kapil Hotel,
Longwood, Shimla (H.P.)-171 002 declare that I have changed my name from Renu Sud (old
name) to Renu Sood (new name). All concerned please may note.

RENU SOOD

w/o Late Sh. Deepak Sud,

r/o Ellisium Lodge, Near Kapil Hotel,
Longwood, Shimla (H.P.)-171 002.

CHANGE OF NAME

I, Mehander Kumar s/o Ram Chand, r/o Jakhouli (123), Tehsil Arki, Solan, Himachal
Pradesh-173 208 have changed my name from "Mehander Kumar" to "Mahender Kumar". In future
I should be known as "Mahender Kumar". All concerned please may note.

MEHANDER KUMAR

s/0 Ram Chand,

r/o Jakhouli (123), Tehsil Arki,
Solan, Himachal Pradesh-173 208.

CHANGE OF NAME

I, Jagriti Sharma w/o Late Sh. Arun Kumar Dutta, V.P.O. Khad, Tehsil Haroli, District Una
(H.P.) declare that I have changed my name from Jagriti Sharma to Jagriti Dutta after marriage.

JAGRITI SHARMA

w/o Late Sh. Arun Kumar Dutta,
V.P.O. Khad, Tehsil Haroli,
District Una (H.P.).
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CORRECTION OF NAME

I, Sarnu Ram s/o Late Sh. Giga Ram, r/o V.P.O. Balakrupi, Sub-Tehsil Alampur, Tehsil
Jaisinghpur, Distt. Kangra (H.P.) declare that in my revenue record my name is wrongly entered as
Saran Dass. Whereas, my correct name is Sarnu Ram. I shall be known as Sarnu Ram for all
purposes in future. All concerned please note.

SARNU RAM

s/o Late Sh. Giga Ram,

r/0 V.P.O. Balakrupi, Sub-Tehsil Alampur,
Tehsil Jaisinghpur, Distt. Kangra (H.P.).

CORRECTION OF NAME

I, Agan Pradeep s/o Sh. Mohar Singh, r/o Village Rashol, P.O. Kasol, Tehsil Jari, District
Kullu (H.P.) declare that my son's name is wrongly entered as Nitish Thakur in his Aadhar Card
and my name is written as Agan Prdeep. Now I intend to correct my son's and my name as Nitesh
Thakur s/o Sh. Agan Pradeep in Aadhar Card. Concerned note it.

AGAN PRADEEP

s/0 Sh. Mohar Singh,

r/o Village Rashol, P.O. Kasol,
Tehsil Jari, District Kullu (H.P.).

CORRECTION OF NAME

I, Bitu Kumar s/o Sh. Budhi Ram, r/o Village Shatal, P.O. Bijmal, Tehsil Nerwa, District
Shimla (H.P.) declare that my daughter's name is wrongly entered in her Aadhar Card as "Baby",
one of "Babli". Whereas, her correct name is Anvi. All concerned please may note.

BITU KUMAR

s/o Sh. Budhi Ram,

r/o Village Shatal, P.O. Bijmal,
Tehsil Nerwa, District Shimla (H.P.).

CORRECTION OF NAME

I, Surender Singh s/o Sh. Relu Ram, r/o Village Bagna, P.O. Nerwa, Tehsil Nerwa, District
Shimla (H.P.) do hereby declare that my daughter's name has been wrongly entered in her Aadhar
Card as Ocin. Whereas, her correct name is Oseen. All concerned please may note.

SURENDER SINGH

s/0 Sh. Relu Ram,

r/o Village Bagna, P.O. Nerwa,
Tehsil Nerwa, District Shimla (H.P.).
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CHANGE OF NAME

I, Sohan Singh s/o Sh. Khathu Ram, Village Bounch, P.O. Koti Bounch, Tehsil Shillai,
Bonch (178), Kotibhunch, Sirmaur (H.P.)-173 027 declare that I have changed my minor daughter's
name as Anjile (old name) to Anjali (new name). All concerned please note.

SOHAN SINGH

s/o Sh. Khathu Ram,

Village Bounch, P.O. Koti Bounch,
Tehsil Shillai, Bonch (178),
Kotibhunch, Sirmaur (H.P.)-173 027.

CHANGE OF NAME

I, Shilla Devi r/o Sidhoti, Panog (173), Sirmaur, Himachal Pradesh-173 027 declare that I
have changed my minor son's name from Tanmaya (old name) to Tanmay (new name). All
concerned please may notice.

SHILLA DEVI

r/o Sidhoti,

Panog (173), Sirmaur,
Himachal Pradesh-173 027.

CHANGE OF NAME

I, Sumeer Chauhan (new name) s/o Sh. Lekh Ram, Lana Bhalta (146), P.O. Lana Bhalta,
Distt. Sirmaur, Himachal Pradesh-173 101 declare that I have changed my name from Sameer
Chauhan (old name) to Sumeer Chauhan (new name) for all future purposes. All concerned please
note.

SUMEER CHAUHAN

s/o Sh. Lekh Ram,

Lana Bhalta (146), P.O. Lana Bhalta,
Distt. Sirmaur, Himachal Pradesh-173 101.

CHANGE OF NAME

I, Surinder Kumar s/o Sh. Sarno Ram, Vill. & P.O. Badgram, Tehsil Bharmour, Distt.
Chamba (H.P.) declare that I have changed my son's name in his Aadhar Card from Baby Three of
Satya Devi to Divyansh.

SURINDER KUMAR

s/o Sh. Sarno Ram,

Vill. & P.O. Badgram,

Tehsil Bharmour, Distt. Chamba (H.P.).
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CHANGE OF NAME

I, Vinod Kumar s/o Thakuru Ram, Vill. Khanbagga, P.O. Badgran, Teh. Bharmour, District

Chamba (H.P.) declare that I want to changed my daughter's name Alpna Kumari instead of Arpna
Kumari in her Aadhar Card No. 2411 8367 9769.

VINOD KUMAR

s/o Thakuru Ram,

Vill. Khanbagga, P.O. Badgran,

Teh. Bharmour, District Chamba (H.P.).

CHANGE OF NAME

I, Ayushi d/o Sh. Arun Sharma, r/o Near Hanuman Temple Mahadev, P.O. Mahadev, Teh.

Sundernagar, District Mandi (H.P.) declare that I have changed my name from Ayushi to Ayushi
Sharma for all purposes in future.

AYUSHI

d/o Sh. Arun Sharma,

r/o Near Hanuman Temple Mahadev, P.O. Mahadev,
Teh. Sundernagar, District Mandi (H.P.).

CHANGE OF NAME

I, Divyam Chawla s/o Sh. Vishal Chawla, r/o V.P.O. Bindravan, Tehsil Palampur, Distt.

Kangra (H.P.) have changed my name from Divyum Chawla to Divyam Chawla. All concerned
note.

DIVYAM CHAWLA

s/o Sh. Vishal Chawla,

r/o V.P.O. Bindravan,

Tehsil Palampur, Distt. Kangra (H.P.).

CHANGE OF NAME

I, Mansi Sharma w/o Sh. Ashok Kumar, r/o Village Datoh, Talwara (351), Bilaspur (H.P.)-
174 026 declare that I have changed my name from Sarita Kumari to Mansi Sharma. Mansi Sharma

and Sarita Kumari are one and the same person. Hereinafter, I shall be known as Mansi Sharma.
Please note.

MANSI SHARMA

w/o Sh. Ashok Kumar,

r/o Village Datoh, Talwara (351),
Bilaspur (H.P.)-174 026.
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CORRECTION OF NAME

I, Hira Lal s/o Sh. Krishan Chand, r/o Village Bahli Dhar, P.O. Khunachi, Sub-Tehsil
Chhatri, Distt. Mandi (H.P.). My son's name is incorrectly listed as Aadesh Thakur in his Aadhar
Card. The birth certificate states Aadish Thakur.

HIRA LAL

s/o Sh. Krishan Chand,

r/o Village Bahli Dhar, P.O. Khunachi,
Sub-Tehsil Chhatri, Distt. Mandi (H.P.).

CORRECTION OF NAME

I, Om Prakash s/o Sh. Nehar Lal, r/o Village Naal, P.O. Kharga, Tehsil Nirmand, District
Kullu, Himachal Pradesh. in my son's Aadhar Card, his name Mehboob is wrongly mentioned. His
correct name is Arjun Verma as per Birth Certificate. Arjun Verma name Should be corrected.

OM PRAKASH

s/o Sh. Nehar Lal,

r/o Village Naal, P.O. Kharga,

Tehsil Nirmand, District Kullu, Himachal Pradesh.

CORRECTION OF NAME

I, Guddu s/o Sh. Thakru, r/o Village Gagla, P.O. Mehla, Tehsil & Distt. Chamba (H.P.)
declare that in Aadhar Card of my minor daughter bearing number 2922 7486 9453, her name is
wrongly entered as Asika. Whereas, her correct name is Anshika. She shall be known as Anshika
for all purposes in future. All concerned please note.

GUDDU

s/o Sh. Thakru,

r/o Village Gagla, P.O. Mehla,
Tehsil & Distt. Chamba (H.P.).

CORRECTION OF NAME

I, Bittu s/o Sh. Mulkho Ram, r/o0 Panchyat Manola, Ward No. 7, Tehsil Dalhousie, Village
Channa VTC Goli (68), P.O. Goli, Distt. Chamba (H.P.) declare that in Aadhar Card of my minor
son bearing No. 3990 7298 8999, his name is wrongly entered as Rishik Kumar. Whereas, his
correct name is Rashik Thakur. He shall be known as Rashik Thakur for all purposes in future. All
concerned please note.

BITTU

s/o Sh. Mulkho Ram,

r/o Panchyat Manola, Ward No. 7,

Tehsil Dalhousie, Village Channa VTC Goli (68),
P.O. Goli, Distt. Chamba (H.P.).
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CHANGE OF NAME

I, Bablu Kumar s/o Sh. Roshan Lal, r/o Village Patta, P.O. Naswal, Tehsil Ghumarwin,
Distt. Bilaspur (H.P.) declare that I have changed my minor daughter's name from Baby First of

Kamlesh Kumari to Sarita Rana. She shall be known as Sarita Rana for all purposes in future. All
concerned please note.

BABLU KUMAR

s/o Sh. Roshan Lal,

r/o Village Patta, P.O. Naswal,

Tehsil Ghumarwin, Distt. Bilaspur (H.P.).

CHANGE OF NAME

I, Pooja w/o Sh. Bhupender Bharti, r/o Village Ladhyani, P.O. Lehri Sarail, Tehsil
Ghumarwin, Distt. Bilaspur (H.P.) declare that I have changed my minor son's name from Baby to
Apoorav. He shall be known as Apoorav for all purposes in future. All concerned please note.

POOJA

w/o Sh. Bhupender Bharti,

r/o Villlage Ladhyani, P.O. Lehri Sarail,
Tehsil Ghumarwin, Distt. Bilaspur (H.P.).

CHANGE OF NAME

I, Saunu s/o Sh. Thahru, Tehsil Chachyot, Chudaara, P.O. Nandi, Mandi, Himachal
Pradesh-175 124 do hereby solemnly affirm and declare on oath as under. That I have changed my
name from Saunu to Shaunu in my Aadhar Card. All concerned please note.

SAUNU

s/o Sh. Thahru,

Tehsil Chachyot, Chudaara, P.O. Nandi,
Mandi, Himachal Pradesh-175 124.

CHANGE OF NAME

I, Madhu Bala w/o Sh. Manoj Kumar, r/o Vill. Rappar, P.O. Nain, Teh. Barsar, Distt.
Hamirpur (H.P.) declare that I have changed my minor son's name from Kavya Thakur to

Kavyansh Thakur. He shall be known as Kavyansh Thakur for all purposes in future. All concerned
please note.

MADHU BALA

w/o Sh. Manoj Kumar,

r/o Vill. Rappar, P.O. Nain,

Teh. Barsar, Distt. Hamirpur (H.P.).
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CORRECTION OF NAME

I, Parvesh Kumar s/o Sh. Hans Raj, V.P.O. Jawali, Tehsil Jawali, Distt. Kangra (H.P.)
declare that my minor son's correct name is Rudra Sharma but inadvertently the name of my son, in
his Aadhar Card No. 8556 0314 0822 is recorded/mentioned as Rudar which is incorrect. The name
of my son may be corrected as Rudra Sharma instead of Rudar.

PARVESH KUMAR

s/o Sh. Hans Raj,

V.P.O. Jawali, Tehsil Jawali,
Distt. Kangra (H.P.).

CORRECTION OF NAME

I, Anand Bharti s/o Sh. Girdhari Lal, r/o Village & P.O. Sidhpurghar, Tehsil Jawali, Distt.
Kangra (H.P.) declare that my minor son's name in his Aadhar Card No. 3816 4340 7252 is
wrongly entered as Sahaj Bharti. Whereas, his correct name is Sunandan Bharti. All concerned
please note.

ANAND BHARTI

s/o Sh. Girdhari Lal,

r/o Village & P.O. Sidhpurghar,
Tehsil Jawali, Distt. Kangra (H.P.).

CORRECTION OF NAME

I, Sudesh Kumari w/o Sh. Thuru Ram, r/o Village Dhamlahar, P.O. Chaloh, Sub-Tehsil
Gangath, Distt. Kangra (H.P.) declare that in my Aadhar Card bearing No. 9640 7149 5902, my
name is wrongly entered as Sandesh Devi. Whereas, my correct name is Sudesh Kumari. I shall be
known as Sudesh Kumari for all purposes in future. All concerned please note.

SUDESH KUMARI

w/o Sh. Thuru Ram,

r/o Village Dhamlahar, P.O. Chaloh,
Sub-Tehsil Gangath, Distt. Kangra (H.P.).

CORRECTION OF NAME

I, Deep Raj s/o Sh. Hazari Nand, r/o Village Thali, P.O. Jangla, Tehsil Chirgaon, Distt.
Shimla (H.P.) do hereby solemnly affirm and declare that as per Aadhar Card the name spelling of
my son is wrongly entered as Ustav and as per his school record, his correct name spelling is Utsav.
I want to correct the name spelling of my son in Aadhar Card as Utsav instead of Ustav. Both
names pertains to one and same person.

DEEP RAJ

s/o Sh. Hazari Nand,

r/o0 Village Thali, P.O. Jangla,

Tehsil Chirgaon, Distt. Shimla (H.P.).
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CHANGE OF NAME

I, Syed Ibrar Sheikh s/o Shakeen Mohammad, r/o Village Kumbra Kumra (28), P.O. Dewat,

Distt. Shimla (H.P.)-171 211 declare that I have changed my name from Ibrar (old name) to Syed
Ibrar Sheikh (new name). All concerned please note.

SYED IBRAR SHEIKH

s/0 Shakeen Mohammad,

r/o Village Kumbra Kumra (28),

P.O. Dewat, Distt. Shimla (H.P.)-171 211.

CORRECTION OF NAME

I, Pawan Kumar s/o Sh. Dhani Ram, r/o Village Maneshi, P.O. Badhalag, Tehsil Arki, Distt.
Solan (H.P.) hereby declare that my daughter's name is recorded as Baby two of Champa Devi in
her Aadhar Card. I have changed her name to Ishika Kaundal. All concerned please may note.

PAWAN KUMAR
s/o Sh. Dhani Ram,

r/o Village Maneshi, P.O. Badhalag,
Tehsil Arki, Distt. Solan (H.P.)

CHANGE OF NAME

I, Champa Devi w/o Sh. Pawan Kumar, r/o Village Maneshi, P.O. Badhalag, Tehsil Arki,
Distt. Solan (H.P.) hereby declare that I have changed my name from Champa Devi (old name) to

Champa Kaundal (new name). All concerned may please note.
CHAMPA DEVI
w/o Sh. Pawan Kumar,

r/o Village Maneshi, P.O. Badhalag,
Tehsil Arki, Distt. Solan (H.P.).

CORRECTION OF NAME

I, Virender Singh s/o Sh. Ratti Ram, r/o Village Badhwa Milla Magnal (192), Distt. Sirmaur
(H.P.) declare that in my son's Aadhar Card his name is wrongly entered as Soni Dewal, which

should be corrected as Sunny Deval.
VIRENDER SINGH
s/o Sh. Ratti Ram,

r/o Village Badhwa Milla Magnal (192),
Distt. Sirmaur (H.P.).
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CHANGE OF NAME

I, Sunil Kumar s/o Sh. Krishan Lal, r/o Village Jamla Ghat (Sosan), P.O. & Sub-Tehsil
Nambhol, Tehsil Sadar, Distt. Bilaspur (H.P.) declare that I have changed my minor daughter's name
from Sewansi to Shivanshi. She shall be known as Shivanshi for all purposes in future. All
concerned please note.

SUNIL KUMAR

s/o Sh. Krishan Lal,

r/o Village Jamla Ghat (Sosan),
P.O. & Sub-Tehsil Namhol,

Tehsil Sadar, Distt. Bilaspur (H.P.).

CORRECTION OF NAME

I, Parveen Kumar s/o Sh. Prakash, r/o Ward No. 9, H.No. 120, Kahar Basti, Paonta Sahib,
Distt. Sirmaur (H.P.) declare that my minor son's correct name is Sidhant Aggarwal but in his
Aadhar Card, his name is wrongly written as Sidhu. All concerned please may note.

PARVEEN KUMAR

s/0 Sh. Prakash,

r/o Ward No. 9, H No. 120, Kahar Basti,
Paonta Sahib, Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Vasuki Sharma s/o Sh. Karu Sharma, H. No. 138/3, Paddal Mandi, Tehsil Sadar Mandi
(H.P.) have changed my name Vasuki Sharma to Raju Sharma in all documents as well in my
Aadhar Card. Be noted.

VASUKI SHARMA

s/o Sh. Karu Sharma,

H. No. 138/3, Paddal Mand,
Tehsil Sadar Mandi (H.P.).
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